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[Shri S. Kundu]

stone walls. This time too, should it bea
stone wall %.........(Interruptions)

SHRI VIDYA CHARAN SHUKLA:1
only say that if he had stayed on the point
on which he started it would have been good.
Unfortunately he was not here when I was
replying to the main debate. [ had explai-
ned what we are doing and in what manner
we propose to do this. [ said that there is
need for growth in our economic activities
and we are trying to do it in a «criain way.
Some Members might agree with the me-
thods that we are trying and certain others,
may not agree with them, but we do agree
and we all agree, on this point that the
rate of economic growth must become faster
for which we would like to have the co-ope-
ration and constant advice of Members like
Mr. Kundu.

Mr. CHAIRMAN : The question is :
“*That the Bill be passed”.
The motion was adopted.

17.26 hrs.

DEMANDS* FOR EXCESS GRANTS
(RAILWAYS), 1968—69
AND
DEMANDS * FOR SUPPLEMENTARY
GRANTS (RATLWAYS), 1970—71

MR. CHAIRMAN : The House will now
take up items 16 and 17, namely, discussion
and voling on the Demands for Excess
Grants in respect of the Budget (Railways)
for 1968—69 and discussion and voting on
Supplementary Demands for Grants in res=
pect of the Budget (Railways) for 1970-71,

Three hours have been allotted for the
combined discussion on these items.

DEMAND No, 16. PENsioNARY CHARGES—
Pension Fusp
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ted to the President to make good an
excess on the grant in respect of ‘Pen-
sionary Charg es—Pension Fund’ for the
year ended the 31st day of March, 1969,

DEMAND No. 1, RalLway Boarp

MR. CHAIRMAN : Motion moved :

“'That a Supplementary sum not exceed-
ing Rs. 508,000 be granted to the
President to defray the charges which
will come in course of payment during
the year ending the 31st day of March,
1971, in respect of Railway Board.

DeEmAND No. 2, MISCELLANEOUS
EXPENDITURE

MR. CHAIRMAN : Motion moved :

“That a Supplementary sum not exceed-
ing Rs. 2518,000 be granted to the
President to defray the charges which
will come in course of payment during
the year ending the 31st day of March,
1971, in respect of Miscellaneous Ex-
penditure.™

Drmaxp No, 4, Worgina ExpeNsEs—

ADMINISTRATION

MR. CHAIRMAN : Motion moved :

““That a Supplementary sum Dot exceed-
ing Rs, 58789000 be granted to the
President to defray the charges which
will come in course of payment during
the year ending the 31st day of March,
1971, in respect of Working Expenses-
Administration.”

DEMAND No, 5. WorgING EXPENSES—

REPAIRS AND MAINTENANCE

MR. CHAIRMAN : Motion moved :

““That a Supplementary sum Dot exceed-
ing Rs. 14,76,89,000 be granted to the
President to defray the charges which
will come in course of payment during

Motion Moved:

““That a sum of Rs. 10,87,651 be gran-
*Moved with the recommendation of the President.
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the year ending the 3lst dayof March,
1971, in respect of Working Expenses—
Repairs and Maintenance.”

DeuaxD No, 6. WorkiNg Exprnsgs—
QPERATING STAFF

MR. CHAIRMAN : Motion moved :

“‘That a Supplementary sum not exceed-
ing Rs. 13,10,17,000 be granted to
the President to defray the charges
which will come in course of payment
during the year ending the 3Ist day of
March, 1971, in respect of Working
Expenses-Operating Staff,”

Demawp No. 7. Worging ExPeNsEs—
OreraTioN (FueL)

MR. CHAIRMAN : Motion moved :

““That a Supplementary sum not exceed=
ing Rs. 826000 be granted to the
President to defray the charges which
will come in course of payment during
the year ending the 3ist day of March,
1971, in respect of Working Expenses-
Opeation (Fuel).” :

Dexaxp No, 8 WorkiNG EXPENSES—
OPERATION OTHER THAN STAFF
AND FUgEL

MR. CHAIRMAN : Motion moved :

“That a Supplementary sum not exceed-
ing Rs. 5548,000 bc granted to the
President to defray the charges which
will come in course of payment during
the year ending the 31st day of March,
1971, in respect of Working EXpenses-
Operation other than Stafl and Fuel.

Dexano No. 10, Working EXPENSES-
STAFF WELFARE

MR. CHAIRMAN : Motion moved :

“That a Supplementary sum not exceed-
ing Rs. 1,46,50000 be granted to the
President to defray the charges which
will come in course of payment during
the 31st day of March. 1971, in respect
of Working Expenses-Staff Welfare.”
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Desanp No, 15, Orex LIke Worrs—
CaPITAL, DEFRECIATION REBERVE
Funp AND DEVELOPMENT FUND

MR. CHAIRMAN ; Motion moved :

““That a Supplementary sum not exceed-
ing Rs. 3,000 be granted to the Presi-
dent to defray the charges which will
come in course of payment during the
year ending the 31st day of March, 1971,
in respect of Open Line Works-Capital,
Depreciation Reserve Fund and Deve-
lopment Fund'.

MR. CHAIRMAN : The Demands for
Excess Grants and the Supplementary
Demands for Grants are now before the
House,

Hon. Members present is the House who
are desirous of moving their cut motions may
please move them.

SHRI J. MOHAMED IMAM (Chitra-
durga) : I beg to move :

That the demand for a Supplementary
grant of a sum not exceeding Rs. 5,08,000 in
respect of ‘Railway Board' be reduced by
Rs. 100,

[Need to effect economy in Railway
Administration. (13)]

That the demand for a Supplementary
grant of a sum not exceeding Rs. 25,18,000 in
respect of ‘Miscellancous expenditure” be
reduced by Rs. 100,

[Meed to extend Hospet Yeswanth
Nagar Railway in Southern Railway
to connect Chitradurga Chick, Jaipur
Railway line. (14)]

SHRI A. SREEDHARAN (Badagara) : 1
beg to move :

That the demand for a Supplementary
grant of a sum not exceeding Rs, 25,18,000 in
respect of “Misccllaneous expenditure’ be
reduced by Rs. 100.

[

[Need to introduce elsctric traction in
Calicut-Mangalore line, (15)]
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That the demand for a Supplementary
grant of a sum not exceeding -Rs. 3000 in
respect of “Open Line Works-Capital, Depre-
ciation Reserve fund and Development fund’
be reduced by Rs. 100.

[Need to reconstruct the Quilandi
Railway Station on the Southern Rail-
way. (16)]

That the demand for a Supplementary
grant of a sum not exceeding Rs. 3,000 in
respect of 'Open Line Works-Capital , Depre-
ciation Reserve Fund and Development
Fund' be reduced by Rs. 100,

[Need to construct Tellicherry-Mysore
line without any further delay. (17)]

That the demand for a Supplementary
grant of a sum not cxceeding Rs. 3,000 in
respect of ‘Open Line Works-Capital. Depre-
ciation Reserve Fund and Development
Fund® be reduced by Rs. 100.

[Need 1o construct an over-bridge at
Chirode betwecn Badagara and NMNada-
puram railway station. (18)]

That the demand for a Supplementary
grant of a sum mot exceeding Rs. 3,000 in
respect of ‘Open Line Works-Capital, Depre-
ciation Reserve Fund and Development
Fund® be reduced by Rs. 100,

[Need to construct a platform  roof at
Chemancheri railway station in Southern
Railway. (19]

That the demand for a Supplementary
grant of a sum not exceeding Rs. 3,000 in
respect of “Open Line Works-Capital, Depre-
ciation Reserve Fund and Development
Fund® be reduced by Rs, 100,

[Need to reconstruct the Goods Shed
at Badagara Railway Station. (20)]

MR. CHAIRMAN : The cut motion are
also before the House.

Yes, Mr. Himatsingka,

SHRI S. KUNDU : 1 think the
will speak first. (Incerruption)

Minister
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MR. CHAIRMAN : All right.

THE MINISTER OF RAILWAYS (SHRI
NANDA) : Sir, this is a simple thing. Since I
am called upon to say something, 1 shall do
so. It is a question of excess demands
for grants. It is a small amount, and this
matter has already been considered by the
Public Accounts Committee, and they have
recommended this regularisation. The money
that is required for this purpose arises out
of the fact that the number of those emplo-
yees who have opted for pension has increa-
sed, and therefore some adjustment has to
be made. Thcie are one or two court cases,
That is all. There is nothing else.

AN HON. MEMBHBER : What about the
supplementary demands for 1970-71 ?

SHRI NANDA : If it is desired that[
should say something about the other things,
L am prepared to do so.

MR. CHAIRMAN : Yes.

SHRI NANDA : Here, there is one out-
standing fact which is responsible for bringing
up the proposals for supplementary demands,
It is the grant of interim relief for the emplo-
wyees, causing an addition to the pay bill to
the extent of about Rs, 41 crores, but we have
asked for less this year, Rs, 36 crores, and a
little more, because we hope that the balance
will be absorbed in the granis that have
alrecady been mede under various demands.
That is the main thing which is before the
House.

SHRI HIMATSINGKA (Godda) : Mr
Chairman, Sir, I want to bring to your
notice the hopeless state of affairs in the
matter of the supply of wagons. You know
that there has been a great shortage of wag-
ons. So far as coal is concerned, I under
stand that not lakhs but about a billion
tonnes of coal are lying at the pitheads, and
there has been a miserable failure in this
matter of supplies of wagons for coal. Coal is
mounting up, but wagons arc not available.
Asa result, collieries have to cut down
production of coal whereas the industries are
suffering for want of wagons for moving the
coal. The same sad story [ .have hzard about
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suppiy of wagons for movement of jute from
the districts, As a result, prices havg fallen
in the districts by Rs. 4 to Rs. 5, but it has
gone up in Calcutta because it has not been
possible for jute to be moved from ths pro-
duction centres to consuming centres. The
Railways thought they had sufficient supply of
wagons and they deliberately cut ths increase
inthe number of wagons. So, I cannot
understand why there should be this misera-
ble failure in the supply of wagons. lo
industries that need them. At the same
time, the minister says, there is loss. Suraly
if you connot supply wagons or coaches
when they are necded, income will go down.

On the Eastern Railway, from Mughal-
sarai to Howrah, trains were generally run-
ning on time all these years," but for some
lime past, almost every train goes very late
not by minutes but by hours. There is not a
day on which even slow-moving trains like
the Mughalsarai passenger run on time. On
28th November, the train came to the plat-
form of Howrah for departure 20 minutes
after the scheduled time. Instead of 10730,
it came to the platform at 1050 in the
night. While covering 150 miles, itran7
hours late, It reached Chittaranjan after 12
o'clock the next day instead of ;530 or 6in
the morning. That is ;happening every day
in this section,

Another funny phenomenon | noticed on
the Eastern Railway, which was not there
before, is this. On the N. E. Railway (which
used to be known as the O. T. Railway) it is
a daily affair for passengers 1o travel on the
roof of the coaches. But this has started on
the Easiern Railway also now. On that train
which I mentioned, when it was very cold
and heavy wind was blowing, about 300 per-
sons with tickets were travelling almost on
the top of every voach. I made enguiries from
onc ticket inspector and he said, this is a daily
affair for the last two or three years. Why
cannot the Railway Board add there or four
more coaches to the train? After all, the
engine is powerful enough. We have heard
complaints that the railways are losing be-
cause people travel without tickets. 1 also
read the minister’s statement in the papers
that railways would be losing about Rs. 70
crores this year. :Vheu passengers with tickets
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are traveliing on the roof, that should be
extra income to the railways without addi-
tional expenditure. Therefore, [ feel that some=
thing should be done to see that the passengers
who have purchased tickets, paid for their
tickets, should get at least sitting accommoda-
tion in the coaches and, therefore, the number
of coaches in these trains should be increased
and provision should be made for increased
capacity.

Iwas glad to notice that recently there
has been a fall in ticketless travel because
there had been vegy regular checking of
passengers almost at every important station.
Now that the checking has gone down,
gradually ticketless travel will increase.
Regular checking creates a certain amount of
fear in the minds of the ticketless travellers
and they would not likc to do that if they feel
that they are likely to be detected. So, check-
ing should be increased.

Then, immediate steps should be taken to
relieve difficulties of the colliery owners by
supplying additional number of wagons. The
same thing should be arranged for the move-
ment of jule because both commodities are
very important and they affect a large number
of industries and affect the producers of jute
because the price in the preduction centres
goes down and goes up in the consuming
centres. All parties are thus affected simply
because the wagons are not supplied in time.

I hope the hon. Minister will consider
these problems and take necessary steps.

oft Tgaix fag wwesi, (ava) - @a
FAY I q9e 9T 9= gy @Wr § Faww
@ § S= Al 3§ gEm S 3
FET@E deagamsmr g §F
feafa & gz ar wfgy ) afer R @S
& ary Q4! arg g& § 99 oF Fgrad g—
off @a¥ o1 €19 A ¥ AT g7 o {IFT A
aw g1 A getaw ag g fR 93 o &
g3 oY FT # N9 o &1 O g7, T
Adt o &1 Wrgrg g Ft @ gE ug
H19T TEA § H1® I FAQ qg WA
a7 fF gare agh &1 avet &Y o € &R
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[t <z fag aredt]
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R I AT ¥ afgs Qo At -
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a3 §, 3w adearg Ag1 fae @ 8, SR
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2
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[ <garz fog wmedt]
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T ¥ qga Nwr gz fvay smar g,
FEATY ¥ ITF AN F AU H W q=@T
& o 7 wiT arfwariiz & o agq e
qg omar ¢ &t gT @8 =T sas
gTeag ¥ QA 9 ¢ 1 I g wifw
Tz gHt arfer ) & guwar § & @
qIEATEl I 4G ¥ o T q@T B, W@
W A rda wwa e agfea Wi g
X @ AR T Hfwedz g @ ¢
A aore wfasy § qeare w0 gasag
T FEE A g Ay qtag sm-Trer
T ¥ w7 afgadic § ag af @
f& g w1€ o fonis dwc =gt =ne
YT ag A\ |t S

SHRIMATI ILA PALCHOUDHURI
(Krishnagar) : Mr. Chairman, Sir. we are
rcally happy that the greater part of the
cxcess grants that have been asked for, as
the hon. Minister pointed out, is for the
pavment of interim relief to the staff accor-
ding to the recommendations of the Thir d
Pay Commission and wc will gladly sanction
this amount.

While giving interim relief to various
categories of employees, I would like him to
‘remember that the junior supervisory staff
are designated as mistries and because they
are designated as mistries, they do not get
any relief and the Pay Commission have
overlooked them upto this day. I think, their
demand is very justified. They are the people
who bring to lif: various designs that are
made by the Designing Section and yet they
are designated as mistries. Will they ever
remain in that designation and not be able
to get any Telieflora higher pay scale just
because they are designated as misiries or
because they are designated by a certain
name? I would earncstly request the hon.
Minister to look into it. They have made
representations and I have taken them myself
to the hon. Minister. [ hope he will see that
they are included and they get some relief.
Since a large amount is going to be sanctio-
ned and all people in the railways arc going
10 benefit, why should this section be left
without any benefit 7 .
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Secondly, | would like to point out that
there have been surveys made of narrow-gauge
lines. Even today, there wasa question in
the House, and the hon. Minister said that
the surveys are completed. But in Nadia
district, in regard to the survey on the
narrow-gauge line from Krishnagar to
Nabadwip Ghat which was supposed to be
an infructuous line, and the survey of which
was supposed to have been completed, I do
not know what has been the outcome  of it.
If you are going to close that line, the people
will be inconvenienced. [ hope, you will
convert it into a broad-gauge line because
there is traffic. Thereis ticketless travel and
that is why it has become infructuous. Once
you make it a broad-guage line, I think, it
will not be an infructuous line.

I would also like to bring to the notice
of the hon. Minister the Martin-Burn rail-
ways. Unless these railwavs are nationalised.
these 5000 to 6000 or more employees stand
in fear of losing their jobs, if they are
closed.

The hon. Minister will have to think of
something because they hawe come all the
way to Delhi. They have come to us. They
do not know what tomorrow has got in store
for them and whether they have to starve if
the railways are not going to nationalise it
and if they are not going to be nationalised.
some kind of relief has to be given for the
employees of the Light Railways run by
Martin Burn. I think they number more than
6000. a greater number of whom comprise
people living in West Bengal and in West
Bengal the unemployment position is so acute
that if more unemployment is created, West
Bengal will explode and 1 think the hon.
Minister must look into this aspect and not
deprive people of* their employment at this
stage.

Lastly, I would like to make one parti-
cular request. In the name of the great leader
of West Bengal and WNadia, Tarakdas
Bandhopadhyaya there is a station in the
Ranaghat Gede section called Taraknagar.
That station is at present a halt station and
the people of the area want that it be made a
flag station. T would go a little further and
say, “Why a flag station or halt station in the
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name of a person who served Bengal and
India all his life and everybody knows him.
He sacrificed his life for India and for the
Independence movement. Why should not
this station be made a regular station be-
cause it serves 8 to 10 big villages and a large
number of people 7" So, I hope this parti-
cular request will be considered and at least
that station will be made a flag station and
after that, into a regular station. If these
points are taken into consideration, I fully
sup port the demands for granis.

MR. CHAIRMAN : Mr. Shiva Chandra
Jha, Are you speaking or not ?
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MR. J. M. Biswas.

SHRI RANDHIR SINGH (Rohtak) : Mr.
Jha should be black listed, Sir, It isa con-
tempt of the House.

SHRI K. LAKKAPPA (Tumkur): As
other members arc quarrelling, I may be
permitted to speak.

SHRI J. M. BISWAS (Bankura) :" may be
given time tomorrow and you also agreed.

MR. CHAIRMAN : You told me that
you were going. but you are sitting here.

SHRI J. M. BISWAS : No, Sir. [ am just
going.

MR, CHAIRMAN : [ have called you.
You may speak.

SHRI K. LAKKAPPA : You are calling
people who are not willing to speak.

MR. CHAIRMAN : No question of wil-

lingness, .
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SHRI J. M. BISWAS : Mr. Chairman, I
heard the speeches made by the various spea-
kers. Firstly, one of the members has pointed
out that the loss sustained by the railways is
due to grant of interim relief to the rail-
ways staff. [also pointed outat that time
and ! would like again to point out that when
the Members of Parliament increased their
daily allowance from Rs. 31 to Rs. 51, no
such comment was made by any member and
nobody. I believe, thought about the condi-
tion of an ordinary man of our country,

SHRIRANDHIR SINGH : He is always
exploiting the House, Sir,

SHRI J. M. BISWAS : Sir, 1 don't want to
be interrupted.”

My point is regarding interim relief.
Very recently the steel workers under an
agreement have been paid Rs. 245 asthe
minimum wage and Government are also
owning some steel plants and in the banks
the minimum wage has been raised to
Rs. 240 whereas in the railways before the
grant of interim relief of Rs. 15-20.25, the
minimum wage was Rs. 141, After the in-
troduction of Rs. 15 as minimum interim
relief, this amount has gone to Rs, 156,

Therefore, 1 once again appeal to the
Railway M inister as well as to the Govern-
ment that Railwaymen who belong to a
Gove mment sector should not be deprived
of the need based minimum wage which is
given to the staff of the sieel plants and the
banks.

1 cancite lot of instances like the case of
the engineering industries where need-based
minimum wage is given and the worker gets
Rs. 210 to Rs. 220 as minimum wage wheress in
the Railways, what the worker gets is only Rs.
156 and that too, after the introduction of
this interim relief. The railway wuorkers
have been deprived of their legitimate interim
relief, They should have been given a
minimum of Rs. 70 as the interim relief,
instead of only Rs. 15 or Rs, 20 which they
have been given. Since the pay Commission
is going into this matter, 1 hope they will
correctly view this thing and come 0 a
decision.
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I have received some information from
Katihar station, There, the Bharat Sevak
Samaj has been awarded the Railway con-
tract. They get the contract in their name.
But, they are sub-letting the contract work
to some other private contractors and by that
they are earning afat amount. They are
acting as middlemen, earning much money.
Mr. Nanda had been there in the Katihar
station and the Railwyamen and the people
there have represented to him about it. Under
the name for awarding contract to the
Bharat Sevak Samaj; the Railway Ministry
and the Railway Administration are indulging
in corrupt practices. The Bharat Sevak Samaj
at Katihar is run by a leader who is most
corrupt man and he is in the good books of
the Railway Minister. He is creating all this
nuisance.

SHRI NANDA : Nobody ever told me
any such thing.

SHRI J. M, BISWAS: My hon. friend
Shri Himatsingka said about the late running
of trains. 1 support him.

SHRI RANDHIR SINGH : They canmot

be described as corrupt people. There are
some very good people there also.

SOME HON MEMBERS  rose—
(Interruptions)*

MR. CHAIRMAN : Order please. No-
body is allowed to interrupt him. I8 % $E€

WE qT Al S |

SHRI J. M. BISWAS : If Mr. Nanda is
interested in seeing this, I can show some
documentary evidence that I have got in
support of my allegation.

1 support my hon. friend Shri Himatsingka
when hesaid that trains are always running
late.

Sir, yesterday I was travelling by 1 Up
Kalka mail, ex-Howrah to Delhi. That
wretched train was running late by 4 hours
and 25 minutes. This has come to be a reg-
ular practice. The 3«tier and 2-ticr coaches

* Mot recorded, |
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of the trains become sick and that is what
happened at Gaya station. This replacement
took 4 hours and 25 minutes. This is the
situation in this 1 Up Kalka Mail which is con-
sidered to be one of theybest trains in the
Indian Railways and the passengers are
required to pay heavy amount for travel by
this train. At Gaya the two-tier bogey of this
train fell sick and this replacement, as I
have already stated, took 4 hours and 25
minutes.

In my division in South-Eastern Railway
in Arda Division, there are trains numbered
421 and 422 which are never running in
correct time. Previously this was given the
number of 420. But this number was changed
subsequently and now the number given is
as 421 and 422, 1 challenge Mr. Nanda to
prove whether these trains run to correct
time Every day these trains arc running 3
hours to 4 hours late. They Dever run to right
time. If Mr. Nanda can prove that they run
to correct timings, then, 1am prepared to
withdraw my allegation. It is better to
change the number of the train as 420, so
that people will understand...

MR. CHAIRMAN : The hon. Member
should try to conclude now. . .

SHRI J. M. BISWAS : I have taken only
four minutes so far. I am here after a long
time.

MR. CHAIRMAN : Then, he might con-
tinue his speech tomorrow.

1B hre.
STATEMENT RE: COTTON SITUATION

MR. CHAIRMAN : The hon. Minister of
Foreign Trade will now make a statement on
cotton policy.

THE MINISTER OF FOREIGN TRADE
(SHRI L. N. MLSHRA) : Hon. Members will
recall that in my statement...
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MR. CHAIRMAN : The statement is a
big one. So, he may lay iton the Tableof
the House..”

SHRI L. N. MISHRA : 1 beg to lay the
statement on the table of the House.

Statement

Hon’ble Members will recall that in
my statement made in this House on 2nd
December, 1970, on the cotton situation I
had stated that T would call a meeting of
the Cotton Textiles Consuliative Board on
Tth December so that suitable measures to
ease the cotton situation could be evolved
in consultalion with the wvarious interests
concerned.

2. Accordingly, the meeting was held on
7th December. After hearing the views of
all concerned, it is confirmed that the crop
estimate is not less than 57 lakh bales during
the current session. It was also agreed that
itwould be possible to meet the situation
arising out of the shortage without any
block closure. There is also no fear of
dearth of physical stocks of cotton. The
problem is reaily one of equitable distribu-
tion in the course of the next six or seven
weeks, owing to adverse weather conditions
which have affected the quantity and delayed
the arrival of the early crop in the market.

3 We have decided to take the follow-
ing measures immediately to remedy the
Situation :

(i) Forward trading in kapas has been
suspended.

(ii) The period for non-transferable spe-
cific delivery contracts in domestic
cotton has been reduced from sin
months 1o three months.

(iii) The statutory stock limits are being
reduced with immediate effect to one
month stock in respect of mills in
Bombay and Ahmedabad, 2¢ months
in respect of mills in Assam and the
mills exporting 20% or more of their
production; and |} months in all
other cases. .vo change is being

.



